
 
 

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 
COMMITTEE ON AGRICULTURE, ANIMAL HUSBANDRY AND FOOD 

PROCESSING 
 
Ǜीमती रिमलाबेन बेचारभाई बारा (गुजरात): महोदय, मȅ िवभाग-सबंिंधत कृिष, पशुपालन और 
खाǏ ĢसÎंकरण सबंधंी ससंदीय Îथायी सिमित (2024-25) के िनÇनिलिखत Ģितवेदनȗ की एक-
एक Ģित (अगेंर्ज़ी तथा िहन्दी मȂ) सभा पटल पर रखती हंू:- 
 (i) First Report on ‘Demands for Grants (2024-25)’ pertaining to the Ministry of 

Agriculture and Farmers Welfare (Department of Agriculture and Farmers 
Welfare); 

 (ii) Second Report on ‘Demands for Grants (2024-25)’ pertaining to the 
Ministry of Agriculture and Farmers Welfare (Department of Agricultural 
Research and Education); 

 (iii) Third Report on ‘Demands for Grants (2024-25)’ pertaining to the Ministry 
of Fisheries, Animal Husbandry and Dairying (Department of Fisheries); 

 (iv) Fourth Report on ‘Demands for Grants (2024-25)’ pertaining to the Ministry 
of Fisheries, Animal Husbandry and Dairying (Department of Animal 
Husbandry and Dairying); 

 (v) Fifth Report on ‘Demands for Grants (2024-25)’ pertaining to the Ministry of 
Food Processing Industries; 

 (vi) Sixth Report on ‘Demands for Grants (2024-25)’ pertaining to the Ministry 
of Cooperation. 

 
 

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 
COMMITTEE ON DEFENCE 

 
Ǜी नरेश बंसल (उǄराखंड): महोदय, मȅ िवभाग-सबंिंधत रक्षा सबंधंी ससंदीय Îथायी सिमित के 
िनÇनिलिखत Ģितवेदनȗ की एक-एक Ģित (अंगेर्ज़ी तथा िहन्दी मȂ) सभा पटल पर रखता हंू:- 
 (i) First Report (Eighteenth Lok Sabha) on Demands for Grants of the Ministry 

of Defence for the year 2024-25 on ‘General Defence Budget, Border 
Roads Organisation, Indian Coast Guard, Defence Estates Organisation, 
Defence Public Sector Undertakings, Welfare of Ex-Servicemen and 
Defence Pension (Demand Nos. 19 and 22)’; 

 (ii) Second Report (Eighteenth Lok Sabha) on Demands for Grants of the 
Ministry of Defence for the year 2024-25 on ‘Army, Navy, Air Force, Joint 
Staff and Ex-Servicemen Contributory Health Scheme (Demand Nos. 20 
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and 21)’; 
 (iii) Third Report (Eighteenth Lok Sabha) on Demands for Grants of the 

Ministry of Defence for the year 2024-25 on ‘Capital Outlay on Defence 
Services, Procurement Policy and Defence Planning (Demand No. 21)’; 

 (iv) Fourth Report (Eighteenth Lok Sabha) on Demands for Grants of the 
Ministry of Defence for the year 2024-25 on ‘Directorate of Ordnance 
(Coordination and Services)–New DPSUs and Defence Research and 
Development Organisation (Demand Nos. 20 and 21)’; 

 (v) Fifth Report (Eighteenth Lok Sabha) on Action Taken by the Government 
on the Observations/ Recommendations of the Committee contained in its 
Forty-second Report (Seventeenth Lok Sabha) on ‘A Review of Working of 
the Defence Research and Development Organisation (DRDO)’; and 

 (vi) Sixth Report (Eighteenth Lok Sabha) on Action Taken by the Government 
on the Observations/Recommendations of the Committee contained in its 
Forty-seventh Report (Seventeenth Lok Sabha) on ‘A Review of 
Functioning of Zila Sainik Boards in the Country’. 

 
   

REPORTS OF THE COMMITTEE ON PUBLIC ACCOUNTS 
 
SHRI SUKHENDU SEKHAR RAY (West Bengal): Sir, I lay on the Table, a copy each 
(in English and Hindi) of the following Reports of the Committee on Public Accounts 
(2024-25):- 

(i) Fifth Report on Action Taken by the Government on the Observations/ 
Recommendations of the Committee contained in its Ninty-third Report 
(Seventeenth Lok Sabha) on ‘Blockage of Capital due to Non-Completion 
of Approach Roads: Central Railway’;  

 (ii) Sixth Report on Action Taken by the Government on the Observations/ 
Recommendations of the Committee contained in its One Hundred 
Twentieth  Report (Seventeenth Lok Sabha) on ‘Short Assessment of 
Rent’; 

(iii) Seventh Report on Action Taken by the Government on the Observations/ 
Recommendations of the Committee contained in its Ninety-sixth Report 
(Seventeenth Lok Sabha) on ‘Injudicious Procurement of an Additional 
CNC Horizontal Boring and Milling Machine: Patiala Locomotive Works’; 

(iv) Eighth Report on Action Taken by the Government on the Observations/ 
Recommendations of the Committee contained in its Ninty-ninth Report 
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